National Company Law Tribunal

Allahabad Bench

CP No.10/03/2015
ATTENDENCE - CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL

COMPANY LAW TRIBUNAL ON 26.09.2018
NAME OF THE COMPANY: Jaypee Infratech Ltd

SECTION OF THE COMPANIES ACT: 74(2)

Sl. NO. Name Designation Representation Signature

1. QISHWQE'T RUAEY ADV - ye v el Q‘),OJ-LJQ

> A AHUL QoA RwWARL eV 1) Ehu _.

—_r;;> ArmAaN STNGRANTA - ADV 1cTcl Aﬁ:— ffkg__

H) Sodeef Hothe b DI R P é,}

CP No.10/03/2015
Sh. Bishwajit Dubey along with Sh. Rahul Agarwal & Sh. Aman Singhania,
Advocates for ICICI Bank and Sh. Sudeep Harkauli, Advocate for the RP is present.

Heard the argument of learned counsel for the RP. In view of the
commencement of CIRP in respect of corporate debtor, this application is not
necessary during moratorium period. The application is disposed of with the aforesaid

observation.

Dated: 26.09.2018
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